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been fixed, taking into account the 
repaying capacity of the beneficiaries 
and are applicable for all Schemes 
through'Out the country, it has not 
been possible to accede to the request 
of the state Government. 

Persolll Employed .der Food-for-
Work Prop'a.1IUII.O and tree Food UDdel" 
Food and! Nutrition ProI'tallUlle 

913. SHRI OSKAR 
Will the Minister of 
CONSTRUCTION be 
state: 

FERNANDES: 
.RURAL RE-
pleased to 

(a) the number of persons engaged 
daily in Food for Work Programme 
at present State-wise, in the drought 
a1tected areas; 

(b) whether Governlnent have also 
made arrangements fer the old and 
infirm people, destitutes, expectant 
and lactating mothers and children to 
be given free food under the Food lor 
Nutrition Programme; and 

(c) if so, the details regarding the 
States in which this programme is 
being implemented and other as,sist-
ance also being provided to the dro .. 
ught affected areas to help the people? 

THE MINISTER OF AGRICULTURE 
AND RURAL RECONSTRUCTION 
(SHRI BIRENOtRA SINGH RAO) : 
(a) statement (No.1) is enclosed. 

(lJ) Yes, Sir. Under the Food for 
Nutrition Programme, arrangements 
have been made to provide supple-
mentary nutri.tion dialy for 25 days in 
a month to the most vulnerable sec-
tions of the population, viz. c.hildren 
belO\V 6 years of age expectant and . ' nurslng mothers destitutes old and 
1 ' , nfirrn and handicapped persons in 
the 11 (eleven) drought affected States. 

(C) The programme is being imple-
mented in the eleven drought affected 
States namely Andhra Pradesh, Bi-, , 
har, Haryana, Hilnachal Pradesh, 
Jam,nu and KasJ.llnir, 1Iuuhya P .. a--
desh Maharashtra Orissa Rajasthan, . " 
Uttar Pradesh and West Bengal. The 
details of foodgrains allocated and 
funds reuired for counterpart expen .. 
diture by the state Governments are 
indicated in the attached Statement 
(No.2) . 

In SO far as other assistance being 
provided to the drought affected .areaS 
is concerned, statement (No.3) giving 
the information is enclosed. 

STATEMENT No 1 

81. State Avcl"',ge 
No. number of 

persons en 
g<lged per 
day in 
FWP in-
cluding 
spt'(,jal 
FWP (pue-
sons in 
lakhs) 

~~-~~~~-~-~~~~~-~-~-

. Bihar. 

2. Haryaoa 

3. Himachal Prndesh 

4. Madhya Pradesh 

5. Orissa 

6. Rajasthan . 

7. Uttar Pradesh 

8. West Bengal 

9. Jammu & Kashmir 

10. Gujarat & Andhra Pradesh 

0·20 

NA 

:l';A 

.pertains to all empJoymC"..nt genera-
tion scheomes including FWP and 
Special FWP. 
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STA TEMENT No. ~ 

COST OF THE PROGRAMME 

S1. State Beneficia- No, of Cost of 
feeding for 
six months 

Quantity of food 
(Tonnes) No. ries feeding 

(lakhs) Centres 

2 3 4 

excluding 
cost of 
wheat/rice 
8.lpplied 
by Govt .. 
(Rs. in 
lakhs) 

5 

Rice Wheat 

6 

~~--------- ~_",--- ..... ~ ............ ~.---...... ~-----_,.-------.---__..._... ...... 
I. \'1dhr,t Prad('sh . 
2. BIhar 

3 fIar\ ana 

4· J&K 

5· \1,P, 

6. !\fC'ih1 taya 

7, Orisr;a . 

8, Punjab 

9, Rliashtan • 
10. Uttar Pradesh 

I I. West Bengal 

Total 

On the basis of the reports of the 
Central Team, which visited the 
drought affected States for an on the 
spot assessment and the r~ommen-
dations of the High Level Committee 
of Relief, the Government of India 
had approved ceilings of addItional 
expenditure of Rs. 156.95 crores for 
purposes of Central assistance to the 
eleven drought affected States. ThlR 
includes provi.sion fOr grant of gra-

-tutlons reU,. to the time of RIi 12.80 
crores to the destitutes and Bs. 99.91 
cttores lor employment generation 
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schemes to benefit able-bodied per-
sons among the rural poor. 

A total quantIty of over 28 lakhs 
mdtric tonnes of foodgrains under 
Normal and Special Food for Work 
Programmes had been allOcated/relea. 
srad. Besides, one lakh tonnes of food-
grains had been made available to 
the States for launching the Food for 
Nutrition Programme to cover the 
most vulnerable sections of the popu-
lation such as nursing and expectant 
lhotheI1i, pre-school' children" oltt" and 
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infirm persoos .and. physically handi-
capped individuals. 

Short term loans of Its. 138 crores 
for both kharif and rabi season of 
1979-80 were sanctioned for provid-
ing agricultural inputs. 

Special Concessions: The Govern-
ment of India allowed subsidy for 
seeds, pesticides and fertilisers includ .. 
ing nitrogenous fertilisers for small 
and marginal fa1'mers not only in 
arras covered by the special program-
mes cf SFDA, DPAP and IRD but 
ev~n in other areas where damage 
tcw crops has been more than 50 per 
cent The subsidy on nitrogenous 
fel tilisers for small farmers etc. was 
allo\i\1' _d for the first time. 

In order to gi ve relief to small dnd 
marginal farmaars who are saddled 
vlith sizeable burden of debt the in-, 
terest liability On kharif loans in areas 
where the crops loss was more than 
50 per cent had been waived provid-
ed the loans were repaid by the re-
scheduled dates expenditure on this 
is shared equally by the state Gov-
ernment and th-f.: Government of 
India. 

Exports of Cattle-feed had been 
completely banned. Export of expel-
ler cakes of oil seeds and de-oiled 
ricebran as well as compounded 
cattle and popultry feed had been 
stopped. 

El,ectricity and Power Supplies: 

When the present Government took 
over the State Governments were ad-
advlsd that at least 50 per cent of the 
diesal should be earmarked and ac-
tually made available to the farmers 
for providing one or two critical irri-
gations during the rabi season. Since 
diesel is an ess'entlal inputs for far-
mers during the Rabi season, tao 
Ministry of Petroleum against heavy 
odds, made additional allocations 

~ Over and above the earller quotas and 
a SUbstautial part of the additional 
=~,.e to the arOug'fri . 

The State Governments have bsen 
advised by the Centre that at least 
50 per cent to 60 p3r cent of the. elec-
tric power should be made available 
to rural areas, if necessary, by cur-
tailing consumption of power-inten-
.iive consumers like arc-furnances, rol 
ling mllls~ etc. The Ministry of 
Railways and the Department of 
COal took steps to increase coal 
supplies to the thermal power stations 
particularly in the northern region. 

State Governments issued orders 
staying the recovery of land revenue 
and also for suspension of land rave-
nue/remission of arrears of land re-
venue. 

During 1980-81 

On the } tqursL of the Governments 
of Madhya Pradesh, Uttar Pradesh, 
RaJasthan, Andhra Pradesh, Bihar 
and Oris~a Government of IndIa de-
puted Central Thams during the April-
JMay, 1980 for on-the-spot assessment 
of the drought situation. On the basis 
of the reports of the Central Teams 
and the tecommendations of the Itigh 
Level Committee of Relief thel'eo~ 

the Govt. of India have approved a 
ceiling of expenditure of Rs. 177.37 
crores for purpose of Central assis-
tance to thes.e Stat~. This amount in-
cludes provision of Rs. 34.45 crores 
for grant of gratuitous relief and 
Medical care etc., Rs. 79.59 crores for 
employment generation schemes and 
Rs. 37.84 crores for drinking water 
arranganents. Central Teams visitc.d 
Gujarat and Himachal Pradesh also 
recently and on their reports assis-
tance to these States w'Ill be consi .. 
dered. 

Besides a total quantity of 6.90 lakh 
metric tonnes of foodgrains have been 
made available to all the drought 
affected States as well as for the Un-
nian Territ~ries of Mizoram, Aruna-
chal Pradesh, A&N Islands during 
1980-81 under the splacial Food for 
Work Programme. This is in adchtion 
to the normal Food for Work Pro-

S f 3.10 lakh metric tonnes of 
. The Poed tor Nutritiib 
e Iauncheet d~ 197 ... " 
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is being continued till the end of Sep-
tember, 1980. As an incentive to the 
effect'lve implementation of the Pro-
gramme, the State Government have 
been allowed to utilise margin money 
for counter-part expenditure. The 
Ministry of Social Welfare have also 
relaxed the conditions of providing 
coolded food in exceptional circums-
tances by allowIng distribution ot 
uncooked food where the organisa. 
tional infrastructure is lacking. 

T.he Central Government has made 
available 2500 MT of edible oil and 
1500 MT skimmed milk powder to the 
drought affected Sta tes for feeding 
women, children, eet. 

The Government of India have 
sanctioned short-term loans tcnalling 
Rs. 38.60 crores for the 11 drought 
affected States, for providing agricul-
tural inputs during kharif season. 

The existing subsidy on agricul-
tural input~. (including nItrogenous 
fertilisers) to small and marginal 
farmers in th(' conocropped drought 
affected areas \vhere no Rabi crop 
could be grown has been extended 
to the end of September, 1980. 

Drinking Water: 

The drinking water problem is b~

irut tackled on 'var footing in theo 
drought affected States. Central ass'ls-
tan~ sanctioned during 1930-81 in-
c]uded provision of Rs. 37.84 crores 
for the States of Andhra Pradesh, 
Bihar, Madhya Pradesh, Orissa, Haj-
asthan and Uttar Pradesh. 

BesIdes, Rs. 11 {'rores has boon 
placed at the disposal of Ministry of 
Works & Housing for procurement of 
indigenous rigs 101' supply to State 
Governments for boring welle:; in the 
drought affected areas, augmenting 
the normal provision under the liC-
celerated Rural Water Supply Pro-
gramme. 

Further Rs. 4 crores have been 
placed at the disposal of the MinIStry 
qt WQrks & Housing as counter part 

funds for accepting to 10 rigs from 
Sweden on gift basis. 

The Railways have made arrange-
ments for transport of water to the 
drought affected ar-eas in U.P. and 
Rajasthan. 

The Ministry of Defence is extend-
ing all possible assistance to the dro-
ught affected States of Uttar Pradesh, 
Bihar, Rajasthan, Orissa and Madhya 
Pradesh for transporting drinking 
water to the affected villages by s~p
ply of tankers, drums, barrels, can-
vas tanks, etc. 

The Prime Minister's 12-Point Pro-
" gramme for drought management 

provides the Basic farme work and 
a plan of action to fight on a war 
footing the unprecedented drought 
conditIOns prevailing in the country. 
It provides for appointment of full 
time relIef officers in the most seri-
ously afT ected districts, setting up 
monitoring cells at the State and dis-
1rict lev€.l~, strengthenIng of the pu-
bbc dIstribution system for supply of 
foodgrains, edible oil and kerosene 
deterrent actlOn against anti-social 
elements who try to exploit the 3ca~
city situation, smooth implementation 
of Food for Work Programme by en-
suring a shelf of schemes at the Pan-
chayat circle level and mounting a 
massive afforestation programme by 
tying it up with the Food for Work 
Programme. The Programme also 
emphasises preparation and imple-
mentation of contingency plans for 
supply of water to the affected VIlla-
ges and initiating advance action for 
arranging tankers, trucks, drums, 
barrels, etc. Apart from relieving the 
distress to human population, the pro-
gramme provides for the setting up of 
cattle camps. The Twelve-Point Pro-
gramme is beIng implemented in 
right earnest and has galvanised the 
State machinery at aU levels. 

Monitoring: 

A Task ForCe in the Department 
of Agriculture as well as a Monitor. 
ing Group in the Department of Food 
have been regularly monitor'lng tile 
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movement of food grains, the alloca-
tion of desel, drinking water arran-
gements, etc. A Control Room has 
been set up in the Ministry 0:1 Agri-
culture to monitor the drought relief 
operations and assist the state Gov-
ernments in getting the problem re-
garding drought relief operation.~ 
looked into expeditiously. 

Long term measures : Irrigation: -

One of the long term measures pro-
posed for minimis'lng the drought 
conditions is to extend irrigation faci-
lities. Out of estimated gross cropped 
area of about 170 m.ha. the area irri-
gated from major, medium and minor 
irrigation projects was 52 m.ha. upto 
the end of March, 1978. It is estimat-
ed that by the end of June, 1980, the 
potential created through all irriga-
tion programme would be 57 milllon 
ha. as against 22,6 m.ha. in 1951. 

Ministry of Energy and Irrigation 
have tentatively proposed to have a 
potential creation target of 8.5 million 
ha. dUling the Plan 1980-81 from 
major and medium schemes. A poten-
tial of 8.5 m.ha. will further be creat-
ed through minor irrigation schemes. 
The present long term objective is to 
create an overall irrigatiOn potential 
of about 110 m'lllion ha. by the end 
of 2000 A.D. 

Drought Prone Area Programme: 
Since 1970-71, the Government of 

India have initiated the Drought 
Prone Areas Programme which has 
been in operation in 74 districts in 
these States and also in Tam'11 Nadu 
and Karnataka. The Programme seeks 
to improve the economy of theBe 
ar~ throu,h a package of infras-
truciural and on-farm developmental 
activities and has the ultimate aim 
to immunise these areas from recur-
ring c1rou,hts. The impo$nt ele-
znents in the stratagy are: (1) deve-
l~en~ and m~Jla~ent of lrriga. 
tlop. $O~ un 8911 aQd lllOi$ture 
~tvatiort .'nd ~~tionf (iii) 
~~ ~~Ilnd 

~tlll'~ development, and (iv) assis-
tance to small and marginal farmers 
and landless agricultural labow-ers 
through subsidy. 

During 1979-80, the Central share 
Rs. 4177.50 lakhs for the Proeramme 
and for 1980-81 there is a provision 
of lts. 3960 lakhs. The cost of the Pro. 
gramme is shared between the Cen-
tre and State concerned on a match-
ing basis. 

Desert Development Programme: 

A Desert Development programme 
has baen taken up since 1977-78 to 
cover the des~rt areas in 18 districts 
in the states of GUjarat, Haryana. 
Raj asthan, Himachal Pradsh (Lahaul. 
Spiti) and Jammu & Kashmir 
(Ladakh). The important components 
of the Programme are:-(a) a1fores-
tation, shelter belts, grass-land deve-
lopment and sanddune stabilisation; 
(li) ground water development and 
utilisation; (iii) development of water 
harvesting structures; (v) de-
velopment of agriculture, anti-
mal husbandry and horticulture; and 
(vi) individual beneficiary scheme. 
Rs. 15 lakhs per Block is provided to 
be shared equally between the Centre 
and the respective States. The Cen-
tral alloeation fOr the beneficiary 
State was Rs. 9.77 crores during 1979-
89 and RB. 8 crores during 1980 .. 81. 
The State Governments are required 
to make an equal matching contri-
bution. 

AvaUabillt,- of Text Books .. Nltli. 
by NOERT 

914. SHRI P. K. KODIYAN: Will 
the Minister ot EDUCATION be 
pleased to state: 

(a) whether steps have been tate 
to see that the text books publJahed 
by NCERT for classes IX. X. XI MUl 
XII are made available to the studentl 




